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 (10)  ?

 (11)  ?

 (12)  (i)

 ्)

 (3)  ह)

 the  year  1990-91.  [Placed  in  Li

 brary.  See  No.  LT—1172/91]

 Acopy  of  the  Annual  Administra-
 tion  Report  (Hindi  and  English
 versions) of  the  -  Nehru
 Port  Trust  for  the  year  1990-91.

 Acopy  of  the  Review  (Hindi  and

 English  versions) by  the  Govern-
 ment  on  the  working  of  the  Par-
 adip Port  Trust,  forthe  year  1990-
 91.  [Placed  in  Library.  See  No.

 LT—1173/91}

 Acopy  of  the  Annual  Administra-
 tion  Report  (Hindi  and  English
 versions)  of  the  Mormugao  Port
 Trust  for  the  year  1990-91.

 Acopy  of  the  Roview  (Hindi  and

 English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Mor-

 mugao  Port  Trust,  for  the  year
 1990-91.  [Placed  in  Library.  See
 No.  LT—1174/91]

 Acopy of  the  Annual  Administra-
 flon  Report  (Hindi  and  English
 versions)  of  the  Tuticorin  Port
 Trust  for  the  year  1990-91.

 Acopy  of  the  Review  (Hindi  and

 English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Tuti-

 corin  Port  Trust,  forthe  year  1990-
 91.  [Placed  in  Library.  See  No.

 LT—1175/91}

 Acopy of  the  Annual  Administra-
 tion  Report  (Hindi  and  English
 versions)  of  the  Kandia  Port
 Trust  for  the  year  1990-91.

 A  copy of  the  Review  (Hind!  and
 English  versions) by  the  Govern-
 mentonthe working  of  the  Kandia
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 Port  Trust,  for  the  year  1990-91.
 [Placed  in  Library.  See  No.  LT—
 1176/91]

 (13)  (i)  A  statement  (Hindi  and  English
 versions)  explaining  reasons  for
 not  laying  the  Annual  Report  and
 Audited  Accounts  of  the  Hooghly
 Dock  and  Port  Engineers  Lim-
 ited,  Calcutta,  for  the  year  1990-
 91  within  the  stipulated  period  of
 nine  months  after the  close  of  the
 Accounting  year.  [Placed  in
 Library.  See  No.  LT—1171/91]

 Review  on  working  and  Annual  Report
 of  Bharat  Gold  Mines  Limited  for  1990-

 91  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  LAW,  JUSTICE  AND  COMPANY
 AFFAIRS  (SHRI  RANGARAJAN

 KUMARAMANGALAWM):  On  behalf  of  Shri
 Balram  Singh  Yadav,  |  beg  to  lay  on  the

 table:-

 (1)  (i)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-

 sions)  under  sub-section  (1)  of
 section  619A  of  the  Companies
 Act,  1956:-

 (a)  (i)  Review  by  the  Government  on
 the  working  of  the  Bharat  Gold
 Mines  Limited  for  the  year  1990-
 91.

 (ii)  AnnualReportof the  Bharat  Gold
 Mines  Limited  for  the  year  1990-
 91  alongwith  Audited  Accounts

 and  comments of  the  Comptrol-
 fer  and  Auditor  General  thereon.

 [Placed  in  Library.  See  No.  LT—

 1178/91)



 -  Papers Laid

 ०  थ

 (ii)

 (c)  i)

 (ii)

 (0  क

 -

 fe)  क

 Review  by  the  Government on
 the  working  of  the  National  Alu-

 minium  Company  Limited,  Bhu-

 baneswar, for  the  year  1990-91.

 Annual  Report  of  the  National
 Aluminium  Company  Limited,
 Bhubaneswar, forthe  year  1990-
 91  along  with  Audited  Accounts
 and  comments of  the  Comptrol-
 ler  and  Auditor  General  thereon.

 [Placed in  Library.  See  No.  LT—

 1179/91}

 Review  by  the  Government  on

 the  working  of  the  Mineral  Explo-
 ration  Corporation  Limited,
 Nagpur,  for  the  year  1990-91.

 Annual  Report  of  the  Mineral

 Nagpur,  for  the  year  1990-91

 in  Library.  See  No.  LT—1180/
 91]

 Review  by  the  Government  on
 the  working  of  the  Hindustan

 Copper  Limited  for  the  year  1990-
 91.

 No.  LT—1181/91]

 Review  by  the  Government  on

 the  working  of  the  Hindustan Zinc

 Limhed  for  the  year  1990-91.

 सीपों  Report  of  the  Hindustan

 Zinc  Limhed,  for  the  year  1990-
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 91  along  with  Audited  Accounts
 and  comments of  the  Comptrol-
 ler  and  Auditor  General  thereon.

 [Placed in  Library.  See  No.  LT—
 1182/91}

 Annual  Report  and  Annual  Account  of

 indian  Airlines  for  1990-91  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY OF  CIVIL  AVIATION  AND  TOUR-
 ISM  (SHRI  M.0.H.  क००  8.  |  beg  to
 lay  on  the  table:-

 (1)

 (2)

 (3)

 (4)  (i)

 -

 A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  indian  Airlines  for  the  year
 1990-91  under  sub-section  (2) of
 section  37  of  the  Air  Corpora-
 tions  Act,  1953.

 A  copy  of  the  Annual  Accounts
 (Hindi  and  English  versions)  of

 the  Indian  Airlines  for  the  year
 1990-91  together  with  Audit

 Report  thereon  under  .*sub-sec-

 tion  (4)  of  section  15  of  the  Air
 Corporations Act,  1953.

 A  statement  (Hindi  and  English
 versions)  regarding  Review  by
 the  Government  on  the  working
 of  the  Indian  Airlines for  the  year
 1990-91.  [Placed  in  Library.  See
 No.  LT—1183/91]

 A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of

 the  international Airports  Author-
 ity  of  India  for  the  year  1990-91

 alongwith  Audited  Accounts

 under  Sub-section  (4)  of  section
 ”  and  sub-section (2)  of  section
 25  of  the  Intemational  Airports

 Authority  Act,  1971.

 A  statement (Hindi  and  English


